Name of the Corporate Debtor: GRJ DISTRIBUTORS & DEVELOPERS PRIVATE LIMITED; D&tgeit%];‘ ?e%rgrt?gtri]gﬁrﬂgr% %fr'CIRP: 29-09-2025; List of Creditors as on: 31-12-2025; Name of IP: ; Process Number: 1; Last 5

(Please click here for previous Lists of Creditors)

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of Summary of Claims Received Summary of Claims Admitted Amount of Amount of Claim Amount of Claims  Details in Annexure

Creditor . . . Contingent Claims Not Admitted under Verification (Only PDF)
No. of Claims Amount No. of Claims Amount % Share in Total

Amount of Claims
Admitted

1 Secured financial 0.00 NA
creditors belonging
to any class of
creditors

2 Unsecured financial 290 2042021149 290 1931952764 60.19 110068385 Annexure 2
creditors belonging
to any class of
creditors

3 Secured financial 1 1277683374 1 1277683374 39.81 Annexure 3
creditors (other than
financial creditors
belonging to any
class of creditors)

4 Unsecured financial 0.00 NA
creditors (other than
financial creditors
belonging to any
class of creditors)

5 Operational creditors 0.00 NA
(Workmen)

6 Operational creditors 0.00 NA
(Employees)

7 Operational creditors 0.00 NA

(Government Dues)

8 Operational creditors 1 31876621 1 0 0.00 31876621 Annexure 8

(other than

Workmen and
Employees and
Government Dues)

9 Other creditors, if 0.00 NA
any, (other than
financial creditors
and operational
creditors)

3351581144 3209636138 141945006



https://ibbi.gov.in//claims/claims-list/26196
https://ibbi.gov.in//uploads/claims/2026-01-05 17:56:54-a96e75e1af9dfdb137468fd3de658389.pdf
https://ibbi.gov.in//uploads/claims/2026-01-05 17:56:54-baa945bcc847d8fcb18bbaf915b4a91c.pdf
https://ibbi.gov.in//uploads/claims/2026-01-05 17:56:55-2d0140d83769e9ee1e6c677e3c16c0e4.pdf
http://www.tcpdf.org

